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1 ~ OFPICU. OF THE Cl-IIEF METROPOLITAN MAGISTRATE : EAST DISTRICT
l 3 l KARKARDOOMA COURTS 2 DELHI -

\.<t/1;’ Dill
. . '7’ .' ‘W fil_ééy\1eu51o '6int request reteivetl from Sh. Akhil Malilt Ld. MM (East) and Sh. Aivincl Dev , Ld. M.M. (East)

. ' W
tt’TflJLll‘lb regarding change ul duty as Duty MM for the month of October 2023, Duty Roster bearing no.

tiiillyt §l\/lM/'E.¢\ST/KKD/DELHI, 21.09.2023 is partially modified, as under:-

Sl. N0. l Name of the Duty _ -W I ‘W I Duty to be
' 5 performed on In place of

t I Sl1.Ald1il Mnlilt, Ld. MM 20.10.2023
I Rio Flat No.53 . Aakrlti Apartments , Plot No. 62.
l l.P. Extention . Patparganj . Delhi-1100092

u .,...._._.._. __ .__ _ __.__ ._ ._..

Sh. Arvind Dev , Ld. MM-01
R/0 89 Iai Lakshmi Apartment , I.P. Extension ,
Delhi-110092

_' 5511. Arvintl Dev , Ld. MM-01 ' 25.10.2023
R/o 89 Jai Lakshmi Apartment , l.P. Extension , /_ _ ,__,_ __ ‘

:Dt‘llll-llU092 /’ 3, 't:»:btt'i';§“?

Sl1.Altl1il Malilt, Ld. MM
R/o Flat N0.53 , Aakriti Apartments , Plot No.
62, I.P. Extention , Patparganj , Delhi-1100092. /$5“ 4 l " N‘
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(.o|iy lor information to:-

l. The Ltl. Registrar General. High Court of Delhi at>New Delhi. - - -
3. The Principal District & Sessions Judge (HQ,) and West,Ti-IC, Delhi.

l 14/ .
Ruflsl ol tilt-Riiaiiitfié in circltlar_ . dated 21.09.2023, shall remain unchanged.
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(SALIGH)
Additional Chief M . . itan Magistrate (East)

Karkardoo r - urts,Delhi_
Datrl: 1. 0r202§

‘.1

6. I he Principal District 81 Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
-l. lhe Priociptll District & Session Judge. New Delhi, Patiala House. New Delhi.
). The l’rincipal District 8: Session Judge North. and N0rt.h- West. Rohini, New Delhi.

ti. The Principal District 8: Session Judge. South-West, Dwarlta, New Delhi.
7. The Principal District & Session Judge South, nntl South-East, Saltet, New Delhi.

llie Principal District at bession Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi. '
ii. thet;l\-'ltvl,L1entrnl and West (Tis Huzari). New Delhi (Pl-IC). North & North-West (Rohini), South- West (Dwarka), South

& South-East (Salter), North-East and Shulitlarai, Karkardooma Courts, Delhi. '
IO. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
I 1 . All the Lrl. Metropolitan Magistrates. East District, Karkardooma Courts,

%‘|it' lncharge. District Courts Web-Site Cornmittee, Tis I-lazari Courts, Delhi.
I 3, . The lucharge Computer Bmrirli. Karltardoomn Courts, Delhi. (uploading

Delhi.

on Layers/Web-Site).
I4. StlpL‘rinlt:‘l‘l(l€t1l Atlmn. and Care Taking Brancl1,Karkardoorna Courts, Delhi.
l5. lnclinrge Pool (lat, Karkardoomtt Courts, Delhi.
it). ltu.'luu"ge Cash Branch. l(arl<art|ooni.i Courts, Delhi.
ll“. l)i|ector of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
I8. t"hit*l' Puhlic Prosecutor. Karlturtlotuutt Courts. East, Delhi.
19. The Commissioner of Police, Delhi tll'1(l DCP, East, Dellii.( Through Chowki Incharge KKD,Delhi.)
Z0. The I G (Prison), Tihztr Jail, Delhi! New Delhi.‘
‘.’ l. The Secretaries, Bar Association, THC. Pl-l(., KKD, Rohini. Dwarka 8: Saket Courts, Delhi.
_"_’. l.oi:l< Up lncharge. l<arl<a|'tloomn, Delhi.
.-3.5. liilinnmtioii (Ientur. l(nrl<.irtloo|u;i Courts. Delhi.
.1.-l. ‘~. iilvo t..onl'erence Room. lfimltitrdootiiti (lourts, Delhi.
Q-‘Ti. l in uploading on lziyers/Wt"-b-Site.
It}. tiilite Order File.

(SALONI to i_
Additional Chief Metropoli gistrate (Ea y"

Karkartlooma C u , lhi -


